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FAIl!. Palc:a SIIops IN IMDuSTalAL . 
ESTABLISHMENTs 

4006, DR. RANEN SEN: Will tbe 
Minister of LABOUR AND REHABI-
LITATION be pleased to state : 

(a) wbetbor it is a fact that the d!·aft 
legislation for compelling employees to 
open fair price shops for workers in 
their indu9lrial establishments was ap-
proved by the Standing CommIttee on 
Industrial Truce Resolution in 1964: 

(b) whether the draft legislation has 
not so rar heen introduced in Parlia-
ment: 

(c) if so, ,the reasons thereIor; and 
ld) whether Government propose to 

introduce the necessary legislation 
during this Session? 

THE MINISTER OF LABOUR AND 
REHABILITATION (SHRI HATHI) : 
la) and (b). Yes. 

( C) The scheme of legislation was 
considered at the highest level in June 
1965, and again in November, 1965, 
when it was decided that othe question 
of undertaking legislation should not be 
proceeded with immediately, but that 
the Labour Ministry should persuade dlC 
defaulting employers and the position 
should be reviewed after six months. 
The whole position was reviewed and 
the method of persuasion continued with 
the result that nearly 70% of the estab-
lishments had opened fair priCe shops or 
cooperative stores by the end of 1966. 
However, as some establishments were 
still not complying a revised draft 
scheme of legislation was prepared in 
the light of the experience gained. The 
views of ,the State Governments, the 
employing Ministries, the workers' and 
employers' organisations arc being ob-
tained on the details of the scheme. 
Some replies are still awaited. 

(d) No. 

HVBRID SEED PIlooucnoN 

4007. SHRI GADILINGANA 
<.iOWD : Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
state: 

(a) the total quantity of by1mclleed 
production in the country; 

(b) the total requirement of bybrid 
seed in the country; 

(c) whether some import of hybrid 
seed is being effected and if so, details 
thereof; and 

(d) whether any efforts are being 
made to increase the production of 
hybrid seeds to meet the requirements? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DEVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
and (b). The information is being collec-
ted and will be placed on the Table of 
HOllse as soon as it is received. 

(c) There is no proposal at present to 
import any hybrid seeds. 

(d) Arrangements have been made to 
meet the hybrid seed requirements of 
all States during the next Kharif season 
liS per approved tar~ts and no shortage 
is anticipated. 

BLACKMARKEHN(; IN FERTILIZERS 

4008. SHRI GADILINGANA 
<.iOWD: Will the Minister of FOOD 
AND AGRICULTURE be pleased to 
statc : 

(a) whether complaints have been re-
ceived from various quarters as regards 
blackmarketing in fertilizers even by 
G ~rn ent  a en e~  and 

(b) if so. the 'Iction taken in the 
matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI-
CULTURE, COMMUNITY DBVE-
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE) : (a) 
and (b). The information is being col-
lected from the State Governments and 
Union Territories and will be laid on 
the Table of the Sabha in due course. 
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POSTAL BUiLUlNGS AT RAlRAKHOL AND 
ATHMALIK 

401 L SHRI A., DIPA: Will the 
Minister ,of COMMUNICATIONS be 
pleased to state: 

(a) het~r G ern ~t are aware 
that ,postal, ,buii4ings -:!It Rairakbol, 
Sambllipur D,istrict and Athmalik in 
Dhan1canal District (Orissa) are in dil· 
apidated condition; 

(b) if so, the steps taken to provide 
suitab4; accommodation for tbe postal 
lIutbori,ties there; 

(el whclhcr Government" hllve also 
received any representation to provide 
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alternative suitable accomniodatioh 
there; and 
. (d) if so, tbe details thereof? 

THE MIN1STER OF STATE IN 
THE DEPARTMBNTS OF PARLIA· 
MENTARY AFFAIRS AND COM· 
MUNICATIONS (SHRI I. K. 
GUJRAL) : (a) Yes, the bundings are 
in ne~d of repairs. 

(bj 'Rairakhol ~  is being tempora· 
rily shifted to L.I.C. quarters pending 
repairs to P.O. building. Repairs to 
Athmalik P.O. building are in progress. 

(c) lind (d). No. 

O"CLINE IN PRICES OP FOODGRAINS AND 
COMMERCIAL CROPS 

4012. SHRI S. S. KOTHARI: Will 
the Minister of FOOD AND AORI-
CULTURE be pleased to state : 

( a) the prices of major foodgrains 
and commercial crops prevailing six 
months ago and how they compare with 
the curNnt prices; and 

( b) the likely trend of such prices 
'"rIuring the next half year? 

THE MiNISTER OF STATE IN 
THE MINISTRY OF FOOD, AGRI· 
CULTURE, ,COMMUNITY DEVE· 
LOPMENT AND COOPERATION 
(SHRI ANNASAHIB SHINDE): (a) 
A statement giving Index Numbers of 
h e~a  Prices of Major Foodgrains 

and COHlmercial crops for the last week 
of February, 1968 compared to the oor-
re~p d n  period six months ago ~  
Illst week of August, 1967 together witb 
percentage variation over six months is 
laid on the Table of the House. [Placed 
ill Library. See No. LT--462168]. 

(b) It is difficult to give at ,this stage 
a precise indica tion 'abaut the likely 
behaviour of prices of foodgrains and 
commercial crops during the next balf 
year as it depends on a number of vari· 
able facLors., .. ' " '1, "" 

LEVY ON· KHARIP CROP 

4013:. ~  HIMATSINGKA,: WUl 
the Minister of FOOD AND AGRI· 
CULTURE be pleased to state: . 

!. (n) :whetlier it is a fact that the levy 
on Kharif prodUCe for foodgrains has 




